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India due to voluntary retirement/re-
signation etc., mostly for the purposes 
of joining other foreign carriers offer .. 
ing better emoluments. 

(c) This has not resulted in cancel-
lation of any flight and as such the 
question of loss of revenue does not 
arise. This has. however, led to cer-
tain back-log of work in the Engl-
nccnag Dep.1rtment of Air India. To 
meet the situation, the Corpcration 
has during the year 1979 ·ec1 uited '77 
graduate engineer trainees and is also 
in the process of recruitiT~g anothPr 50 
graduate engineer trainees. 

Introduc~n,I of I;-61rm in.ves(men1 Pr.J-
&Tamme by A.R.D.C. 

7ri 1. SHRI C. CHINNASWAMY: Will 
the Minister of FINANCE be pleased 
to state: 

(a) whether Agricultural Refinance 
and Development Corporation is intrG-
ducing a fann investment programme 
with the help of International Deve-
lopment Association to help Indian 
farmers; and 

(b) if so, the details about the pro-
gramme? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) and 
(b). International Developmen~ Asso-
ciation has .sanctioned three projects 
so far to the Agricultural Refinance 
and Development Corporath:>n 
(L\.RDC) for financing investments for 
minor irrigation and other activities 
in agriculture in the country. Unde1 
these credit projects, the ARDC com-
mits funds in areas where de Jelop-
ment potential exists, makes disburse-
ments related -to the progress of the 
project and claim re-imbursement 
from the International Development 
Association -through Government (1f 
India at a specified percentage of 
ARDC's disburrements. The ARDC 
III Creait Project is in operation at 
present and the closing date o'f the 
same is December, 1981. 

Propess of Salem Steel Plant 

762. SHRI C. CHINNASWAMY: 
Will the Minister of STEEL AND 
MINES be pleased to state: 

(a) the progress of first stage ot the 
Salem Steel Plant; 

(b) the rated capacity of the plant 
and the time by which the first stage 
expected to be completed; 

(c) whether the project is going 
according to the schedule; and 

(d) how many technical personn':?l 
have been sent for training abroad? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) Uptn 
the end of October, 1980, 88 per cent 
of concreting work, 92 per rent of 
structural erection work and 13 per 
cent of equipment erection had been 
co'Tlplcted. 

(b) The first stage of the project 
envisages an annual production of 
32,000 tonnes 'Of cold roli~d stn~nless 
steel sheets and strips from purchased 
hot rolled co1l~. It is expected to be 
c...:>mpleted by September, 1981. 

(c) Yes, Sir. 

(d) Forty-&b ... 

Sta~g of New Steel Plants 

7f>.3. SllRI C C'HINNNASWAMY: 
Will the Minister of STEEL AND 
MINES be pleased to state the ne\\. 
steel plants which are proposed to b~: 
started during the current Plan, indi-
cating the capa<;:ity proposed, time 
frame for completion and the c'Jllabo-
ration agreement with foreign coun-
tries in each case? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUK:RERJEE): Subject to 
satisfactory conclusion of negotia~ions 
woth foreign parties in regard to 
prices, quantmn and te~ms of financ-
ing package, terms of im:p1ementation 
and buy-back arrangements :tor "the 
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products, a decision, in principle, has 
been taken to set up a new steel plant 
at Paradeep. The proposed plant will 
have a capacity of 3.0 million tonnes 
per annum to be developPd in almost 
two ~qual stages with possible pro-
vision !or further expansion. The 

flrst stage for which negotiations are 
presently contemplated is expected to 
takP about 48 months for its comple-
tion after a firm decision has been 
taken on the setting up of the proposed 
plant based on the offers in hand. 

New Scheme for Gold ~eweUery 
Export 

764. SHRI M. RAMGOPAL 
REDDY: 

SHRI K. KUNHAMBU: 

Will the Minister of COMMERCE 
be pleased to state: 

(a) whether Government have fina-
lised new scheme for gold ~ewellery 
export; and 

(b) if so, the det.aila thereof? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) and 
(b). A new Scheme called the 
''SchemC' for Export of Gold Jewel-
lery ag~inst gold supplied by the 
foreign buyer" has been notified vide 
pub1ic N'Otice No. 39-ITC (PN); 80 
datPd 14-10-80. Th~ details of the 
~whe'11e are given in the Annexure 
to thfl Public Notice, a copy of \Vhich 
it; laid on th0 Table of the House. 
fPlacert in Library. See No. LT-1382/ 
80]. 
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Share of asseta of Pre-Partition 

766. SHRI RAM 
Will the Minister 
pleased to state: 

VILAS PASWAN: 
of FINANCE be 

(a) India's share of useta, i1 any, 
which the Government ot Pakistan 
owes to India; 

(b) the extent to which the value 
of assets has risen consequent on de-
valuations in both the countries and 
delay in the set\lement of the issue; 
and 

(c) the reasons for delay in settling 
the iSSUe? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) tQ (c). 
Pakistan's partition debt to India is 
or the order of Rs. 300 crores; the pre-
cise amount bas not so far been aareed 
upon desp.fte negotiations conducted 
on various occasions. The partition 
debt is expressed in and is repayable 
by Pakistan in Indian rupees. Due to 
delay in the settlement of the issue, n" 




